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Present ; Hon bj.e Mr. D. Purkayastha, Judicial Mernber 

Hon'ble - Mr. G,S, Maingi', Aninistrative Member 

AK. MONDI4IJ 

-- 	 vs. 
UNION OF INDIA & ORS. 

For the applicant : Mr. T.K. Biswas, counsel 

For the respondents : Mr. PK. Arora#  counsel 
5'. 

Hear 	 ODR 

Heard id. counsel f or both sides. 

Ld counsel 'for the applicant Mr T.K. Biswas submits 

that the applicant does not want to prceed with the case. 

Therefere, the matter may be disposed of. 

Accordingly, the application is disposed of awrdirig 

no costs,  
44 

0.5, MAINGI ) • 	 t( D. PURKAYASTHA 
M1BER(A) ' 	' 	 MER(J)'- 	4 

s.rx.• 


